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Seeded  drouiars ssued by the Resene
BankofindiaduringApril1998are
reproducedbelow.
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ddae h te ply a te ekt

(d) Renewa of overdue FCNRB) and NRE
f0500:

Asper edly nstudos n e o
oade FONRNREpss whee te oede
ped et 14 das te baks ae eud
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Caegay o Acoout Per cent per anum
() Quet NIL
(i) Sais 4 .5
(i) Tem Deposs
15 days ad oer hee



